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Supply of low graded drinking water

12334, SHRIMATTKANAK LATA SINGH:
SHRI VISHAMBHAR PRASADNISHAD:
Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether it1s a fact that the Central Consumer Protection Council (CCPC) has
discussed the bad quality of drinking water being supplied in Delhi and expressed its

anguish over it; and

(b) the steps taken by CCPC to maintain the quality of low graded drinking water
so that consumers get good quality drinking water, the details thereof?

THE MINISTER OF CONSUMER AFFATRS, FOOD AND PUBLIC DISTRIBUTION
(SHRI RAMVILAS PASWAN): (a) and (b) In its 30th meeting held on 19th April, 2016 the
Central Consumer Protection Council expressed concern about the quality of drinking
water and observed that potable water should be made available to all. The Council
recommended that the Food Safety Standards Authority of India (FSSAT) may be asked to
develop and adopt standards f{or piped drinking water.

Storage of foodgrains

2335, SHRI RAMDAS ATHAWALE: Will the Minister of CONSUMER AFFATRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government has reviewed the requirement of storage of foodgrains in

the country; and
(b) if so, the details thereof?

THE MINISTER OF CONSUMER AFFATRS, FOOD AND PUBLIC DISTRIBUTION
(SHRIRAMVILAS PASWAN): (1) and (b) Yes Sir. The maximum requirement of storage
capacity for Central Pool stocks in the country has been assessed to be around 600 lakh
MT on the basis of stock levels during peak procurement season. The stock level of
Central Pool foodgrains in 2015 ranged from a minimum of 343.15 lakh MT ason 01.04.2015
toamaximum of 568.34 lakh MT as on 01.06.2015. As on 01.04.2016, Food Corporation of
India (FCI) and State agencies together have a total storage capacity of 814.84 Lakh MT
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(FCI-357.89 LMT and State agencies - 456.95 LMT) and the central pool stock was 366.99
Lakh MT. Thus on the overall, there is sufficient storage capacity in the country.

Allotment of wheat and rice to West Bengal

2336, SHRI VIVEK GUPTA: Will the Minister of CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION be pleased to state:

{a)  whether there 1s a provision of providing free meals to pregnant women, lactating
mothers and children upto the age of six vears through Anganwadi under the NFSA,
2013;

{(by if so, the types of foodgrains and quantity allocated thereof to States during

last three years and if not, the reasons therefor;

{cy the district-wise details for West Bengal for types of foodgrains and quantity
thereof allocated during the last three years; and

{d) the details of funds allocated, released and utilized for distributing foodgrains

to States during the last three vears, State-wise?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(SHRIRAMVILAS PASWAN): (a) Yes Sir.

{b) Details indicating the State/UT-wise quantity of foodgrains allocated for Wheat
Based Nutrition Programme under the Integrated Child Development Services (ICDS3)

during the last three years is given in Statement-I (See below).

{c) The foodgrains allocated to States/UTs for preparing supplementary nutrition
under ICDS are further allocated to districts/ blocks/ villages/ Anganwadi Centres by the
respective State Governments/ UT Admimistrations. The district-wise allocation of

foodgrains is not maintained by the Central Government.

{d) Central assistance is provided to States/UTs for preparation of supplementary
nutrition under ICDS. State/UT-wise details of Central funds released and expenditure

mncurred (including State share) are given in Statement-11.



